MR DEPUTY-SPEAKER: They
ywill not; but I can do my study pri-
vately and git for the examination.

SHRI JYOTIRMOY BOSU: We
will come and worry you there,

MR. DEPUTY-SPEAKER: Now,
we resume discussion on the demand
of the Ministry of Agriculture and
Irrigation. Shri K. C. Pandey. He
is not there. Shri Brij Raj Singh—
Kotah,

1349 hrs,
DEMANDS FOR GRANTS, 1975-76
~—Contd,
MINISTRY OF AGRICULTURE AND IRRIGA-
TroN—Contd,

SHRI BRLJ RAJ SINGH KOTAH
(Jhalawar): Mr. Deputy-Speaker,
Sir, it is a matter of great satisfaction
that the Government has at last rea-
lised to give top priority to agriculture
and jrrigation.

43 per cent of Indian land is arable,
9 per cent is jrrigated sd we plan
a growth of 5.5 per cent. That is our
aim. The sector of agriculture pro-
duces 45 per cent of the gross Na-
tional Product. Therefore, this is a
very important subject that needs dis-
cussion,

We are still dependent on thg vaga-
ries of weather. 8o, it is most essen-
tial to ¢xpand irrigation

That )8 one thing. Secendly, we

mmi
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should make effective upe of thve pre~

sent irrigation gystemn. I have omos

previously also stated that we mugt

1

available to most people of this
try because we have a very fine
mate with sun-shine for about
days in the year,

g

&

The other point is that we m
have a lot of storages, cold storages
and storages for foodgraing in
gshape of silos.

Another point that 1 wunt to make
is this,. We import wheat when our
reserve stock get depleted. The fob.
cost comes to about Rs. 130 per quin-
tal. I suppose, the landed cost with
freights included will be anything bet-
ween Rs. 150 to Rs. 200 per quintal
Everything that the poor farmer of
this country uses and needs for pro-
ducing foodstuffs bas gone up.

§

You are having now a system of
procuremcnt and of taking levy. We
know how levy wag taken last time,
There were instances of police zulum
and harassment by the authorities to
the ordinary cultivator. The people
who had not known asuything about
levy and who had sold their stocks
earlier had to take recourse by force
of circumstance to buying wheat from
the open market at upto Rs. 200 a
quintal to give the levy. Now, the
g;;curement price has been put at Rs.
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muneratively and it should be Rs. 125
per quintal. When you import wheat
ifrom abroad which costs you Rs. 130
or Rs. 150 to even Rs. 200 a quintal,
what is the rationale in not paying
our own kith and kin Rs, 125 a qum-
tal and make them happy and con-
tented? 1 fail to see any reasou for
not doing so.

The Budget proposals have proposed
a tax on livestock, dairy and poultry.
1 do not have anything to say about
horse-raising or for the breeders who
raise race hourses. That is a different
matter., But so far as the dairy and
poultry Hidustries are concerned, it
ig a fluctuating trade. The so-called
white revolution in milk is yet to be
seen in this country. Even the green
revolution 15 confined to north western
States uf the country.. It is not seen
vIsewhere. So, I plead and urge upon
the Government that we must see
that this diet of milk which is a
complete diet, & nutritive diet, full of
proteins, must be made more avail-
uble to the people in this country. In-
stead of that, you are dampening it
by this proposed taxation on dairy
and poultry industries.

My other part of the speech will be
.conﬁ.ned to forests. Nobody seems to
.realise the great importance that

forestry plays on this country's eco-
logical balance. The statutory recom-
mendaticis are that 33 per cent of
the land area must be under forests:
but in actual, it comes to 28 per cent
and every year, we See with our own
eyes that forests are continuously
being cut mercilessly. The last ex-
ample was when there was a flash
flood somewhere in Kerala. The flood
just came and washed away valuable
land below. Something is happening
in Rajasthan; something is happening
to the Himalayan Valleys, the Kullu
end Sutls] Valleyz otc. There was a
‘CHIFKO' movement in Almora. This
creates the urgency for preserving
our forésts, we are going
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to get into vary serious trouble in
times fo come.

For this, I have u suggestion. It
should be possible for the Government
to look into this matter, and I sug-
gest the following:

«a) It will be very beneficial if
we create a sort of a Conser-
vation Crops which will emp-
loy the unemployed youth of
the country, give them train-
ing for two or three weeks
and put this task force under
some energetic man who has
vision,

(b) The works to be implemen-
ted by this Corps should be
the works of canservation—
whether it is digging trenca-
¢s, making paths, planting
trees, cutting roads in forest
areas, small check dams, etc,
ete.

It we do this, it will solve a lot of
un-employment, it will give the young
people something useful to do, and it
will help conserve forest and make
them grow up where they are gadly
lacking today.

1 will say something about the way
our Tiger projects and national parks
ate working. What I saw last time
at one of the national parks, the Cor-
bet National Park—which is one of
the Project Tiger parks—is that bet-
ween Garjia and Dhaukati, between
the river and the road, a section of
about 10X1 mile or 3/4 mile area,
which is just adjacent to the National
Park, wag cleared by the Forest De-
partment for replanting commercial
treeg like Eucalyptus etc. I don't see
why very good Sal forests should be
ploughed up for commercial trees like
Eucalyptus. But be that ag it may.
What has happeneq is that the area
which was ploughed up for replanting
has been occupied by squarters who
have come from the hills and are sitt-
ing thery today and there is pressure
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on the UP. Qovernment to gllot them
this land which at present is under
forests. They can be given some land
in the area below known as the
Tarai Bhaber area.

This is but one instance of what
is happening in every forest area.
First comes the encroachment and
then comes the regularisation. I don’t
know where this policy is going to
take us? If you want to allot land
to people, make up your mind what
vou are going to keep and what you
don't wish to be tampered with. I
would say that in wild life sanctua-
ries and national parks, if these for-
estry operations end land encroach-
ments are not stopped, you will never
achieve anything in the shape of what
you wish. Nature must grow un-
hampered. Secondly, the laws which
exist now—the game lgws ang the
Wild Life Protection Act—are wvery
good as far as they go on paper, but
there 1s no enforcement whatsoever.
The writ of the Department does not
run beyond its offices. People come
and poach; theg country people are
doing all sorts of illicit things and,
naturally, when the habitat is distur-
bed, you cannot expect tigers or
or other game animals to flourish.
There are good parks like Rantham-
bore in Rajasthan and Bandipur and
other places, but what about other
places where there are no game parks
and which are wot under the Tiger
Project? They are being seriously
disturbed. We just heard the other
cday that whole .herds of bison have
been wiped out because of rinderpest
caused by cattle that had been allow-
ed to come and graze in the areg

Admirable progress in this regard
has been made in the Gir forest sanc-
tuary in Gujarat. There, vision has
prevailed, and they have ejected the
Maldharis living inside the area; and
today we fined that the liow popula-
tion which was 167 two years ago
has risen to 200. Even the Maldharis
are happy that they have been taken
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out and given land outside, and
there is no disturbance of the eco-
logical balance in that ares.

If there are no wild bears or deers,
which are their natural prey, what
will the lions or tigers eat? When
you disturb the natural set-up, what
happens is that they perforce start
eating the cattle; they have to weat
something; they cannot eat grass; and
once they start eating cattle, they
become cattle-lifters; and then for
the people who are ready to shoot,
the pretext of their being declared a

menace to the villagers 2omesg in very
handy!

Therefore, these ideas of keeping
out forestg intact, keeping the game
parks undisturbed, not allowing auy
forestry operations inside these parks,
and seeing that nature js left untam-
pered with are very essential if we
wish to keep whatever is left out to=-
day. It is a very short-sighted policy
that first we allow the jungles to be
destroyed and then wake up and say
that we must replant and bring these
back to their old pristine position.
T trust that the hot. Minister who is
in charge of this department will very
seriously look into these matters and
devise very effective rules and regu-
lations to the existing Acts on wild
life,

There is the Indian Board on Wild
Life I was inducted in it last August.
The Board had met after a gap
of two vears, and now since the
August meeting, the next meeting is
gorag to be held on 21st April—after
more than gix months. The Board
meets after two yearg and mnothing
really effective is done. All that i
doue is merely or paper. I am also
on the Rajasthan Wild Life Board,
and as far ag my memory serves me,
I do not think we have met for the
last two or three years—definitely
not for the last two years. If this is
the way these Boards are to
how can effective control be made?
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urge, that these Boards must meet
more frequently than they have been
doing go far, and whatever they say
must be implemented. The last thing
that 1 would say is that, if you can
amend the Constitution and bring
the forests under the Central List,
then there is a hope in India for pre-
serving our valuable forests. If you
do not do that, then all our pious
words and acts will achieve nothing.

SHRI B. R. SHUKLA (Bahraich):
Mr. Deputy-Speaker, Sir, Shri Jag-
nvan Ram 1s a lucky Mimster, and
whalever he touches, he adorns 1t.

n'~ year, after he has assumed
chuaige of the Mimstry of Agriculture
and Irrigation, there have been wine
ter ruing and there have alsv been
no strikes by the electrieily engineers.
Because of these two factors, there arc
propspects of a good rabi crop. But so
far as the Minisiry is concerned, I
have my own doubts and reservations
ahaut 1ts successfu]l functioning. They
have done nothing practically for
bringing more area under irrigation.
For the last four years, ever since I
cntered this Parhament, I have been
crying hoarse, drawing the attention
of the Ministry of Agriculture at the
Centre and also in the State for bor-
ing tubewells in the district of Bah-
raich in Block Sarsca. The matter
was treated like a shutile-cock bet-
ween Lhe Central Government and the
State Government—each throwing the
responsibility for boring tubewells on
the other. Then, by a question T got
the matter clinched. The Minister of
State in the Miunistry of Agriculture,
Shri Shahnawaz Khan, was good
enough to answer to my question: he
sajd that a number of heavy rigs be-
Jonging to the Centra] Government
were available in UP. But in spite
of the availability of such heavy
rigs, the drilling of tubewells has not
been done in my district. I do not
know, how much more time the Gov-
ernment would take to bere such
tubewells. That area is very fertile
and capable of raising humper crops.
But year after year, the green paddy
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fields dry up in the month of Septem-
ber and the Government rushes and
starts test works. I want to know,
what this planning 15s. The surface
water 18 not utilised, it mundates
ficlds resulting in heavy damage. I
want that the Minstry should con-
cuntrate on this powt and find out
how much money is spent yearly on
meeling the drought-situation in a
particular area and how much money
is allocated for giving relief on ac-
rwuint of the floods in certain turbu-
leul rivers If we take into account
the recurring grants of money on ac-
count of floods and famines, we will
find tnat if all this money is utilised
for creating permanent remedies, pe.-
haps these things would not occur.

Rapli and Ghagra are the two tur-
halent 11vers in the eastern part of
Uttar Pradesh, Nothing hag  been
clone to tame the floods of these two
nivers  Jalkundi Dam scheme was
conceived about 20 years ago. The
feasibility report was submitted,
but this has been put in cold storage
So 15 the case with Ghagra river. No
project for containing its floods has
been thought of uptil now.

So far as the price of wheat is coa-
cerned, I shall be failing in my duty
if I do not express the feelings of
discontent among the peasantry, whe-
ther 1t belongs to the category of
small cultivators or big cultivators
The levy price of Rs. 10500 is qute
inadequate, unremunerative atud un-
realisticc. I want that the Minister
should come with concrete facts and
figures to convince this House that
this iz the cost which is incurred in
raising the wheat crop per acre and
per hectare and this is the profit
which should be available to the cul-
tivators after meeting the cost  of
raising the wheat crop.

The prices in the market would go
down during the harvest season, as
iy always happecs and the dealer in
foodgraing would take advantage of
that. He will say to the cultivator
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rats in Nobody has

thia, the Government itself has fixed
the price at Rs 105.00, but he would
give Rs. 15.00 more. After three-four
months, when he has hoarded wheat
in lus gtock, he will dictate the mar-
ket and the consumer for which this
scheme js being conceived. The con-
sumer will not be in a better position
than what he is at present. He will
get wheat at Rs. 150 or Rs. 200 per
quintal, The Government would be
most reluctant to fix the maximum
price at which the wheat should be
sold by traders and retallers. 1 can
concede, that if the consumer js going
to get wheat at a cheaper and fixed
rate, then certainly fix the price at
Rs. 105.00 pe: quintal or even
Rs. 100.00 per quintal,

Then, what is this Food Corpora-
tion of India? It is another addition
to the clags of white elephants, As
one hon. Member has rightly said,
uptil now, we had white elephant i1n
the form of Railway Board, now we
have another white elephant, this
Corporatima. Thig is the biggest
swindler, the biggest pr-~fiteer in the
country. They. procure wheat at
Rs. 105 and sell it at Rs. 135 or
Rs. 138 through fair-price shops.
The difference is Rs. 30 per quintal
Where does this go, Still, this white
elephant is not satisfled.

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI SHAH-
NAWAZ KHAN): It includes freight.
cost of the gunny bag and many other
things, They make no profits.

14 hrs.

SHRI B. R. SHUKLA: You
calculate itemwise and give us
break-up and take the House
coufidence that this is very n
—so much for handling charges
so much for storage, etc., and that
Rs. 35 or Rs. 30 i3 necessary for
FCI sharks.

sel

i

the Daily ‘Pioneer' of Lucknow, the
population of rats in this country ls
to the extent of 600 million and that
slx rats consume a&s much grain as is
corsumed by one human-being. That
means that the rats in this country
consume that much quantity of grains
which could be available to 60 crores
of people. 1 do not know whether
to belreve it or not. It is for the Mi-
nistry to find out whether the estima-
ted figures are correct or not. But
there is one thing. These rats have
become very clever, not lesg clever
than the human-beings They have
refused to take insecticide-mixed flour.
The result js that the moment these
things arc spread before them, they
go away. They get thel scent gnd shy
away. Therefore, they are multiply-
ing as far as or cven faster than the
human-beings So, the Agriculture
Ministry has to take note of the me-
nace posed by this fast-multiplying
population of rats.

I would also draw the attention of
the hon. Minister of Agriculture that
in the district of Bahraich, a State
Farm Corporation undertaking has
been opened. The Uttar Pradesh
Government has been good enough to
grant a lease of 1200 acres for the
purpose of starting a fishery farm and
a seed multiplication farm. The area
is siluated in the wvicinity of forests.
The land is available, All my re-
quest js that there should be estab-
lished a College of Agriculture and
Forestry there. It would be just on
the pattern of the Pant University
at Nainital, The Government is not
going to invest anything for the ac-
quisition of land because the land be-
longs to the UP Government. The
UP Government also would be very
glad to have guch an institution star-
ted there.

Therefore, my submission s after
giving vent to my snguish and snger.
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sonable demand and I hope the hon.
Minister will reconsider the matter
and that he will simply not be guid-
ed by the notes prepared by his own
Ministry.

Thank you, Mr. Deputy Speaker.
for giving me an opportunity to put
forth my point of view.

MR. DEPUTY-SPEAKER: And you
have done very effectively.

Shri Tarun Gogoi—not here.
Shri M. C. Daga—also not here.
Shri Gomango.

SHRI GIRIDHAR GOMANGO (Ko-
raput): I rise to support the Demands
for Grants of the Ministry of Agricul-
ture and Irrigation. I am very happy
that the Agriculture Ministry is the
only Ministry which hag done a lot for
tribal development. Now I shall con-
fine myself only to that problem be-
cause my friends have already expres-
sed their views on the All-India
question.

I am very happy to place before
this House that the policy and pro-
grammes of the tribal development
are the concern of the Ministry of
Agriculture,

In the Fifth Five Year Plan Gov-
ernment will integrate all the tribal
classes and plans and they will have
integrated tribal development agen-
cies. This is a sew idea.

faith and with a good ambilion,
the allocation of funds was so low as
compared to to0 many plang that we
could mot achleve the resulls as we
wanted to achieve,
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thing for our tribals. In the Fourth
Five Year Plan there were mx pllot
projects. Two are in my constituen-
cy. For the two projects I got Rs. 4
crores. No doubt, they sanctiomed
Rs. 2 crores for ear.h of the projects,
but they have not taken into consi-
deration the number of blocks in each
of the projects. In Kanta Project
there are four blocks. In one project
there are nine blocks and in the other
there are 10 blocks. But each project
will get only Rs. 2 crores. I submit
before the Minister as well as before
the Ministry that they may allocate
more funds for the purpose.

Government of Orissa have not in-
cluded the projects taken up by the
Ministry of Agriculture in their IDTP
scheme., They have done so because
they say tribal projects are the res-
ponsibility of the Government of India
and the tribal projects under Ministry
of Agriculture are being financed by
the Government of India. Sir, it is
very unhealthy.

Allocation of money is made by the
Centre or the State on the gound that
it is a new project, and is covered
under a special plan. Thus the Mi-
nistry in the Centre and the State
Governments will earmark the money
fcr the tribal blocks—the integrated
projects blocks—by separate alloca-
tion I have the right to ask the Gov-
ernment of Orissa and the Govern-
ment of India that there is a specia!
allocation for the tribal areas under
IDTP; then why should these projects
be deprived of IDTP?

I would like to put before the
House the problem of irrigation.
How many areas are there under cul-
tivation? This is the question. The
sub-plan says that the major project
will not be taken up In the sub-plan
proposal. No tribal will be covered
in the major project. In my con-
stituency there are tribal population
and it is a scheduled area. There is
one major project which has not been
included by the Qovernment of Orissa
for jmplementation in my district
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And, as I have already said, my district
is a scheduled area which is having
tribal population. This is heving one
percent of irrigation facilities. What
I would request is that this project
should be taken up immediately by the
Central Government, I am happy
that they have given it clearance. I
do not know whether the Government
of Orissa has earmarked any funds
for this. According to the provisions
of the sub-plan they cannot divert the
funds, Why cannot the Ministry of
Irrigation and Power earmark funds
for sectoral allocation under irrigation
and tribal welfcre? Let there be at
least some token allocation of at least
one rupee in each year of the plan.
Agriculture and Irrigation is the
primary responsibility of the Central
Government. This is necessary for
the development of the country as a
whole and for the development of the
tribal people. So, I request him to
consider my request. This project
should get priority in the tribal sub-
plan.

There is one other point which I
wish to refer to and this is regarding
the forest policy. Only 70 million
hectares of forest area is there in our
country. And the tribal population
are deprived of the benefit of the forest
policy. They are depriveld of the
utilisation nf forests and due to land
distribution and transfer of land etc
from the tribals o the non-tribals these
tribal people are put to lot of difficul-
ties. There ar. certain legislations
which have been enacted What I
would like to submit is that this
matter has to be taken up with the
State Governments by the Central
Government., You, know, Sir, there is
land hunger among the tribals of this
country. What I suggest is that Gov-
ernment should come forwarg with
immediate land reform measures.
The Central Government showid
write to the State Governmen®s
drewing their attention to the imme-
diate necessity of baving land ro-
forms. State Governments should be
ssked to legislate such land reforms
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so that the tribal people an4 the
landless people will get the land.

For future planning I would submit
this. Agriculiure amnd Irrigation
should go side by side with the land
reforms., Medium and minor irriga-
tion are taken up only in the areas
where there are irrigation facilities
and where there are no irrigation
facilities they are not taken up,

Lastly, 1 request the Minister to
consider the points raised by me
sympathetically. Coming to the diver-
sion of money, 1 want to say that it
should not be allowed any more. The
programme of tribal development has
not been implemented in a quicke:
manner. Moreover, the aim which
wag supposed to have been ucheved
has not been achieved at all so far as
programmues of tribal development are
coucerned

At the end, 1 repeat that Govern-
ment should take nute of this that the
monecy that has been earmarked for
development of ugriculture should
not be diverted to any other pur-
pose.

MR. DEPUTY-SPEAKER: Mr. Nar-
singh Narain Pandey. He is not here.
Shri Sukh Dev Prasad. He is now
a Minister, I think, in Bihar.

SHR1 NAWAL KISHORE SINHA
(Muzaffarpur): He has been sworn
in to-day.

MR DEPUTY-SPEAKER- 1 do wot
know whether that wag a promotion
ir demotion.

SHRI NAWAL KISHORE SINHA: 1
think it is neither of the two.

MR. DEPUTY-SPEAKER: 1z it a
bed of nalls or a crown of thorns?

Shri Sadhu Ram.

@ Wy om (fewie) : fect
et wgw, & 9w oWiEew
fafref ot it w1 wanbr wok & fog
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AN TR 105 9T W G
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T @Y 1 avy w0 ugd &, e
Iawt ot a gfeard g & o § )
] fAw gwmea ) 91 | gy suaedr
ot T fF 3 o gfnmd el o
ARTR (FAAT F1 IOATE §T HE )

ATHFTT A AF ATAW 105 97 WA
ferza fmffra famr 2 ) qQrawm &
ag wvr g @ £ fx Iwar oy awr
T 125 79 F| AF QF AT Al
framt #1 @Atz faar s, w1 @4
% gl W grfguw e
% T AT F) AEfAEEEY & 9T
e faar @y, S A i ST AT /|
g

97 ¥W ¥ 97 W <A 94 gy e
X ETEY 71 TEEw faar wad
I FY RIIT ATeT WATY A w@vi wgy
T §, AT FIE IAET AWTATERNT
A e T oy & fe
it ot derae A AR Y @ &
& wwwar § e oo & fam oY
& vareA # gfe g O

N e mdwe am §
I g1y faraefy P o erear Svwer
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gt & e v A @ @ §, W
fir agt avft & amry Y FEaw @, W
wgt Hew R & Frwbor 74 @ vav
& 1 fww Ao w7 wrw T onft afy
¥ ww @ g W AT GG GG
aafe o¥ ¥ @1 § | T AET 4TF
Ay FreTO 4 A T v owd
TA F RN a7 T 31 femar w
I AN AT AL

TETTH A AT AT FAT 0
@ oF O g F faur faeard wY
wTeqT & A1 7T @ EAT & 1 AfEA
agl AT AT BET BT Afedr 7§ oA®
WA & g0 fFAmT #T FTer agiEy
gyt 2 1 sufam o3 wravas ¥ s v
£t qft  afedt & oW &7 9@ eeET
74 ¥ g qrorEn Fars a7 Tifgw

FT% FgiA W fymar aw a2,
o8 & Frw feare A IR € QA
wiuw aft g@ g | 7 o 7 ar ~fagan
Y Gy e § q@) vzar @ Wi g
¥ TE graT § | 7 WAt fs sy
#agarTagg ¥ Afer 7 A7 Az
qIE § IER WA {ORTIR,
I, STANT W §TATHET & THATHT H7T
e w4 & fog oF uw ag-fraan
Aot wrg ww,  faww o3A
T Y Figd o T 7EY eEANTE
g%

fagre T & g A § fawe
Pt waddfaanis, fam
&1 #Aawa 3¢ § fE < Feam ofer 3=
SR AT R 51 8 I AT OF
fafery o famm el sedmer el
B ot 3 Tt § | TR fRaE
T st 7= a€ § ) gafo W@
w0y § f et wew Tsw E
® v w axwa & fo fed, s
P foradY fawe sme v, 999
o § w9 fivwr wid, wed wiww g
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/At 7 W o wErdy ¥ 0w @
wer fgemy faviT van § 1 59 7w ATwTY
&Y & 7eary § GAATEY TTE 97«9 EY
g r1aoRT A1 97 ar s ufeany TR
{7-gArIEY g T A7 wT, WO grE
frarr v wfeden o e 3,
FAT T ATHFRT WY STAAT FIAT )
FEHHANTT RITF AT FT 17 ¢
ATHEY TR TT AFATE | Av-rHErdy
TE T7 494 FT @1 AAT &7 THEL 4
AT ATAT 20

SHRI PAOKAl HAOKIP (Outer
Manipur): So far as agricultural
development is concerned, onc of the
most 1mportant problems that con-
front the country 1s the sector of
the mll areas The population in-
habiting the hill areas is very back-
ward Though so many years have
elapsed after independence, no sub-
stantial impiovement has taken place
in their plight.

The Government of India had agreed
to certain projects being taken up in
Manipur and Uttar Pradesh for the
development of agriculture One of
them happens to be located in my
constitucncy, Fortunately the Gov-
ernment of India has recenly decided
to continue them. I would request the
Ministry to do everything possible
und provide enough money, sv that
these projects are pursued with
greater success in the Fifth Plan

The hill areas of Manipur are In
an advantageous position in tha matter
of taking up the development cf agri-
culture If only the Government
takes interest in their devclopment [
do not think there will be much diffi-
culty, because, so far as nrigation and
other facilities are concerned, the
State has great potentiality. I would,
therefore, request the Ministry here
to look after the interests of the
people there

Next, I would like to touch upon
development of agriculture in the
country as s whole. No doubt, agri-
cultural development has been
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tremendous over the years. We have
given priority to the agricultursl
sector in our plans, and because of
this we have been able to secure a
tremendous success, but if we view it
from a different angle, that is to say
the income to the nation from the
agricultural sector, we find that the
performance is very poor, In 1960-81
the income was Rs. 6,500 ~rores and
in 1872-73 it rose to Rs. 18,000 crores.
What happened subsequently in that
in 1972-73, this figure came down
again, This had happened because
the subject was dealt with by the
State, that is to say, the measures
suggested by he Centre to develop
the national income from agriculture
were not touched by them. What ]

mean to say is that considering the
investment put into agriculture, irriga-

tion and power, the return from these

two projects is very poor. Because
or this, there is an inflation and there
is price rise. Therefore, I would say

that it would have been better il the
Central Gowvernment had included

this subject in the Union List. But

unfortunately, this happens to be in

the State List. Therefore, whatover
investment has to be made in this

regard, when we consider the national

income, as a whole, our agricultural

development has not been able to

contribute very much to it. There-

fore, it shiould be high time for the
Government io consider this aspect
seriously =mnd take some mnre
measures in order to encourage the

State to prepare themselves to realise
more resources from the investment
in this sector. Ofherwise, we will
not be able to make that much pro-
gress that we expect from the
development of agriculture. So far
as irrigation is concerned, very
affivent agricultural farmers are
benefitted frum this, because they can
invest more; their holding power is
more. They are abfe to make uss of
the resources availible, That iz why.
1 would like to emphasise that the
Government should seriously think
of levying a special cess, so tur as
agriculture is concermed, Imripation
Projects, power generstion and dis-
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tribution must be made self susiaining
and remunerative.

There are now six pilot projects In
the countfy and they are confined to
certain States like, Bihar, Andhra
Pradesh, Orissa and Uttar Pradesh.
For the last so many years, these-
projects are confined to these States,
whereas the object of the projecis is.
to improve the tribal areass, in parti-
cular, and hill areas in general,

It is high time now to spread these
probjects to other parts of the country
also,

Therefore, 1 would request the
Minister to consider this aspect also
and take these projects to other parts
of the country so that other Siates
will also be benefitted from it.

oY wq TR AT (SFAATT)
Iyt Wy, AW fewré wix e
Harerw ¥ AT 9T ATHA W AT AW
g ¥ fear 3@ & o & v o g=E
T § | FfE AT ¥ g AWl § Ay
aceft ¥ § Je% 3o wive § v
ST ET 1WA AT 16050~-51F
oz R 1@ ET 73-74 F
32 Wrw &% oY w€ | TYEAW 1966 X
93,000 ¥ Ag WY ¥T 73-74 H s AW
20 gaTT & M) gl i
5 WTW ¥ WE FT 24 W@ § 0 ¢ JaE
60-61 ¥ 31 ZWTT ¥ o 73-74 ¥
2 wve g1 v o grE sfeaw dTedr &
weA ofrar 1971-72 § 17.94
fafeas w2t @1 wg 1973-74 ¥
25 fafauw fwev § war | 46 EO
s Fwwqie gaew W v o §
o awg WX 41 TifeAw wredfaweeor
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W ¥ &% wry § ag frdew wen
o o gart dwr ¥ gt o feaflr & oW
®T O FTOT N & 79w T W@
garly guadfa gyt w1 s .
g e wT i fgar & g &7
feraré werrerg & WX Ao AW A TH
% arafear ¥ @ 7 aga wrd W
Wt ¢ gn foeama & e aga ot o
78 fawrs avg wad & qft &, I
®FRART-ATEG B E R AT EW AL
fra ¥ o & 3w Al g R
ar 7 1 A @ o o ez
e § o7 ag 1 f wpfaaar & @
B et & e v A A
¥ oeqvy A wT w2 A R 3 AW
T H e ST A X H I e ®
are A 99Y 3 vA WTINT | Q¥ FERT AT
T o d s0%> s w97 &N ENT
I8 a18 714 are w7 fremd Ani g
¥R ArE e &9 0w AT w3
QT EYT, ATE &€ § FL08 597 1 faRey
qET A awAA, 150 WA AT
€1, 2 Wk s st geaE
¥ W WD FWT | ¥H SR T AT
¥ gone faiw qaoE A WIS
WO A FT R | W AAT FIAFH
TR ¥y ATRA X FT ATT AT FgA
fr vqw g & 9 afar § 9
RuemgTasgr e N sgrar g 5
gAa vl wreA w7 AT | TWAR
¥ g AT WHI 7 AH W R @
Fg & o fr oY S Ty £
WY TR AT § 99y 1 Wvw Use
wfw fafwr rft, 15 s W e
i RwIRY 2.2
ey ¥ fawr @nft, 25 w0y w1 A
& 1 s deer ¥ 1 s e qfe
P Y, s wdw ot ok 3 ) ek
o X 50 gt gey Y Pt @,
3n sTukt ¢ 1A X 1 e Uwy
o fafva §d, ¢ Oy ¥t wt
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T | KT AT ¥ 1 AT O WY
fewré grit 5 w0 w1 & fr 1 ¥
* 7% & aY faart ¥ S-S g
g T safasar fresh
wifgy, Afes ag = far € & &
st maeg & faray weur 5 =
-8  ghmr X ag fasig
s R form & w1 dw & @ Y [wafa
&7 oY r 1 Ew | gw Hiw damane
1 & Ay azq s § Afeq fom
w¥% & fawor w1 grisT SO wifRY
0T N e A-v Y I § fow gw Ew
aaowg i wfgq ag A Tar R E
Az difer ag & s w7 61
TH & AY-GTT THAGET §1 W Fq -
T Ay O a9 g% Jarare g
2 QIR | BR-% 2 feaw v w97
# i gw ) fow ag ¥ &Y s
TifgT | TRiFT ST T TOA
& 1 Afew v fog d we we fop g Y
TR Sr-er zwer ¥ ad gf ¥
T @R ¥ fag WY o v i Ad 2
it aTe g wa ¥g @@ owsA
7 e & ww w1 daar fear 2,
TF SF M A N Y Iwua W
FUT QT wFaT E NI A frang @) Wt
e aos, smeEA®T &
TR T qeh, ot gw devar
T 7 AW Y A% |

FHTIT Wi e fawrr, oF S
fearétz sganan 2. Afew e &
& & sfwforrst oo &Y it 5 2l
7= fe e fewdraz aft frar mar 2
& 7=l wEg § wqw wew fr &
™ fawm @ wivsr 3w oo wifva
La N

wrx gy fawre % formd wfwwr?t
0 § tvwrs-fa feardde, @
WTge To Qb wHwT G § wirwer
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AMAT T T 6 AT A graT W
W ITT AT I Fwww A
1€ wr &% o v fradl ff et
TN ARYA X, I w1 wiwwiar g
iz fefoam oy fear smar & fow w
faadry A< qwar § | 59 a0E gAr &
gamm w1 faww sg@ ¥ =fem

uTS wranTy % gy Wat
&g 7 Tgm & g &, TaTeE SEr
S @Hg 97 g g 9T § | oW AW
MATMA &1 GETTA T FTH AT
Frare 7 ofae adr faway s, o
aw g2 & da swfa 7y w7 awd )
g awy wrfe, ot faeslt & 15 4% ¥
frrelt &, T@r 25 4 & faech 80
Tarxa A faeeft @, o 7@ e g,
arz 78 famar § w9 @ ot Sxrare
grm § a7 3% 9w 9% WTeE ¥ Y
EW 9T &1 W W NN W A
AATHG FT SqTH ATAT ATIEY |

w1y 7 ¥ age &1 0 Hfy o
tawwagrued g A sew A
o g T § 9w & www A%
¥ &1 v &, wfwsriw 98 w &% ¥
QT A T & 1 I A AT Fowrar
¢, forr 7g ¥ wgd § &% A @R
s@E ot aog & fommT & =T
WEANAA T | A TF e
wronay N fsaa® gt o
o frerfY §, ag w=ramfes § 1 xw
9T Amagfor & ¥ w7 ¥ §reAr
a1, avt AT R g e |
WARART  Farie T § 7 0@
2, it wiamen & a7 & el v
wm ¥ o 1% F fegmn o s
am Wit @@ wEer #® dae
# ave & gow ar o § o afx o
§ foufy ot off 9, 0% fer Reamr
I 9 W@ wx W g W
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i ¢ W v @ waet ¥ warg
AN gl v T guw vl winfr I W
dar wtam)

7o FIW A 1956 A T EAIL
T i mre W e el o, S vy
197475 ¥ 20 T ARUT ¥ Freg Y
wo g & 1 gy ax sferad 2 wmer fegee
@y ¥ gravgwar @ Afew W qv
e & fog w7k oY gorw et Al & o
E AT AT GOHIT A wqOw §—agt
v fF-arr e 2R ¢ He—
AT faamg &, awfan, sy d,
T+ ¥ WATAT G G W §, I W
AT T oy ey srawd § o
agT Ao a1 W WY @A & g dregy
% ayargy ot Agy § 1 afs s fa-
1z & fol oET 27 ¥ apaeer ST A
T AT w1 gefer car o e §1

neg wExw ¥ wraw gy w7 anew
¥IT KT QF JIOAT APT &Y §THR X
=g woeTe ¥ qr W f, A i
HOHTT ¥ 9T § ot a5 30 7¢ wr
sy o #y nE @ oy A qw Wy
amx § 1| e @ A § ey
AT TS i W g At § Wi
AT & T THEA 6T FTH A g v
¢ O wpEgel QAT W e fea
o xary Ta O A R, 9w gl
fororar forgr amar snfigr

ot e feww (Tw) o
Iyreae AP, ofw s fheré fawer
W ¥ wgy A wwww Wi IwEnlr
fawriy 3 ¥ ux §, faw wr afewr
amguaad | Tw @ At e
gy T g WYY tW WAW ¥
wsrwgifos geTe ¥ wgar g

oiv gt & goew ¥ ot ax ot
gral X, A ¥ ot e s & B,
wu & o apr wn SRy g €, ¥
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Wy aw s i dfr e &
fadr pm} fawrile wfwesrd st -
wifcdt w1 geler ¥ 9 |

AT W gt we o g
gt Aowd W Al ¥ & e
¥ ot § wewer f@lt or v
/gy vt * A T€ amf o
afe v ) fge ooy v defrr Wl
# v v Peaml § qier ot @

R ag aE @ g s @
weqt & g S T ¢ e O

g, ¥few v & ax g 99 o §
g & wgd oW AT w ol
o a7 IMRRITAT W e 9F, WEw
i e TR E 1 @ W
wgwer $TX WY wrwwar ¢
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Economic & Sotial Injusticen
to Women (Bes.)

Medsumes t» Temodyp 44
Economic & Soclal Injuatices to
to Women (Res.)

MR, DEPUTY-SPEAKER: The year 1075 as the International

hon. Member may continue on
Tuesday.

—————

1529 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS
Frrry-FOURTH REPORT

SHRI RAM DHAN (Lalganj): I
beg to move:

“That this House do agrce with
the Fifty-fourth Report of the
Committee on Private Members’
Bills and Resolutions presenied to
the House on the 8th April, 1975."

MR, DEPUTY-SPEAKER: The
question is:

“That this House do agree with
the Fifty-fourth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 8th April, 1975."

The motion was adopted.

——

1530 hrs,

RESOLUTION RE: MEASURES TO
REMOVE ECONOMIC AND SOCIAL
INJUSTICES TO WOMEN-contd.

MR. DEPUTY-SPEAKER: We
résume discussion of the Resolution
moved by Shri Indrajit Gupta. He
may continue hig speech.

SHRI INDRAJIT GUPTA (Al-
pore): Mr, Deputy-Speaker. Sir, on
the last occasion, I only had the time
10 read out the text of the Resolution.
wvhich T will not repeat now because
it has been circulated {o all Members.

1531 kre.

[S#ryr DivesH CHANDRA GOSWAMI
the Chair]

Since the occasion for this discussion

Women's Year, I would likke 1o begin
with by pointing out the significance
of this decimion. I may say ulso that
it is somewhat ironical that it has
fallen to my lot as a representative
of the much maligned tribe of
bachelors to move this Resolution, I
am afraid, the majority of my collea-
gues, who are married men, do not
seem to be so eager or enthusiastic to
come forward to take initiative in
this matter. If this Resolution has to
be implemented, it has to depend on
the actions by married mem znd not
by bachelors,

I wish to point out that the Resolu-
tion adopted at the 27th Session of
the Unitsd Nations Genera]l Assembly
on the 18th December, 1372, which
called upon all members-States and
people to ohserve 1875 as the In-
ternational Women's Year contains
the following wverv pertinent para-
graph in its preamble T am not gming
to quote more than that, becaure there
is no time:

‘Considering that it is necessary
to strengthen universal recognition
of the principles of equality of men
and women, de jure and de facto,
and that both legal and specisl
measures have {o be taken by Mem-
bher-States which have not ¢t done
so to ensure the implementation
of women's rights...”

1 wish to point out tnat the United
Nations has laid particular stres; on
the fact that by equality of men ard
women, they mean not only de jure
equality, but also de facto equality,
not equality which is simply nn paper,
but equality in actual practice mod
in «ffect. Secondly, this paragraph
has called upon Member-States to
take specific legal and social measures

{0 ensure implementation of women's
right, this is the point on which
1 wish to develop my arguments,



